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In exercise Ufthe powers canferrcd under :ecllcn 419 oflhe Companies Ael. 2013. 1116[Ion'ble President. N LT hereby constitutes the 1bllowlng Bench at Chandigarh m :xerelseand dlsehmge pawns :md funcuom ofmc TI1bunLi1. lhe Bench at NC1.T Chandigarh sha11 ~11on 13 3.2019&19.J.2010 on1y'
NCLT Bench at Chandigarh

1 M5 1112: Malhotm. Member (Judicial)
2 Shri Pradcep R. Sell-11, Member (Technical)

This 1: in mndlficanon of Order of even number dated 26.2.2018 {07 18.3.2019 :12H.311” 9 only
Tlus issues with (he approva1 offlon‘ble Presidcm, NCLT

(Sh 29M
Regisirnr, NCLT

Telephone: 24363451Con» 10-.

1. RS lo l-lnn-ble Presiden1,Narional Company Law 1‘rlburm1.NewDelh1.
2. Hun'blc Members. Naunnnl Cnmpany l aw Tribunal.
3. Officers of Nalinnsl Company Law Tribunal. Pnncipal Bench, New

Delhi/Kolkalm’Mumbm’ChcnnaixAhniednbm’Allahnbad/Bengalum/Chandigarh/
Guxwhali’liyderubad

4. PS lo Inini Secrclary, (Sh. Gymeshwar Kumar Slnghl Mmislry nfCorpomlcA1‘Delhi.
5. NCLT web sile/ Nance Board.
5. inc lmutule ofChartered Atcounldnrs oflndla, lTo, New Delhi
7. '1he1nsmme ofCompan) Seemlmies nl'lndia, lc Sl, l—lnuse 22, Insmuflonal Aren. Lildhi

Roan, Nev. Delhi , 110003a lhe Insnlule ofCasi Accounlnnls of Indim C‘vIA ahnwsn. 3 Inslirmional Area. Lndhi
Road, New 176111141000?

5. Cm‘pcmle Law Adviser. 153, 13mm Enclave. Palam Road, New Delhlel 10057.in. 'l'sxmnn Alllt‘d Sen/Ices 1.l L . New Rohuk Road, Delhi.
11 The All Indm Reporler l"vI. [Id 314), ”13‘ Block, Delhi High Conn. New Delhi12. Bar Couneil, New DelhI/Mumbal,

s, New


